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NIKHIL FOOTWEARS PRIVATE LIMITED (WAS OPERATING IN THE

BUSINESS OF MANUFACTURING OF FOOTWEARS AND RELATED
PRODUCTS IN NCR AND TRADING THEROF)

(Under Regulation 38A (1) of the Insolvency and Banhmﬂlcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

... RELEVANTPARTICULARS |
1.1 Name of the orate debtor NIKHIL FOOTWEARS PRIVATE LIMITED
along with PAN/CIN/LLP No. | CIN: U192010L 18879 TCO26643 | PAN: AAACNOT454
Z | Address of the registered office |98, Shahzada Bagh. Industrial Area, Old Rohtak
Road, Delhi-110035 (As per MCA records)
|URL of website Not Available |
Details of place where majority | As per ihe avalable information from the CORPORATE
of fixed assels are located | DEBTOR (CDJ. the Land, Building, Piant, Miscekaneous
{Fixed Assets and othar mmoyable fmmovabie assats

=

|

| have besn reportadly sold by the CD.
5| Installed capacity of main lHulAppbcabﬁe
_jproductsiservices | " il
& | Quanlity & value of main products/| Related Products 22-23 21-22
sarvices sold in last financial year | (11Months)
!_Ql'j'. MA NA
| Sale (Rs/Lakh) 0 9613

|Other Income (Rs/Lakh) 132726  644.71
Above figures are unaudited.

Number of employees’ workmen |NIL

Further details including fast | Available on request with the Resolution
available financial statements IPruleﬁsironal at 129, Navjeevan Vihar,
(with schedules) of two years, |New Delhi-110017

lists of creditors, relevant dates | Email: eirp.nfpl@gmail.com

for subsequent events of the ’l

_|process are avallableat | |
9 | ERgibiity for resolution applicants | As per provisions of the IBC, 2016 available
under saction 25(2){h) of the {on the wabsite of 1BBI:

Code s avasdabie at | hitps://ibbi.gov.infenflegal-framework
Last date for receipt of expression | 03.06.2023

of interesi

i

L

=

11 | Date of issue of provisional list of | 13.06.2023
prospective resotution applicants
12| Last date for submission of 118.06.2023

objections 1o provisional list I

11] Process email id to submil EOl | cirp.nfpl@gmail.com

Sdi-

Shiv Nandan Sharma

Interim Resolution Professionat In the matter of Nikhil Footwears Private Limited
Regd. No.: IBBUIPA-D01/IP-PO0384/2017-1810641

AFA: AAT0B41/02M311231104TET Valld tll 13 November, 2023

Date - 14 052023 Add: 129, Navieevan Vihar, New Delhi-110017
| Place: New Deihi Email id: cirp.nipl@gmail com |
< [ oy —

SRV NANDAN SHARFIR

|
Insolvency Professiona
1881 Regn. No. 1BBI/IPA-001/
1?-Pﬂ0354f201?—13;“.06¢\
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ZH1v NANDAN SHARFIA
Tnsolvency professional
1B8BI Regn. No. IBBE.I'EPA-CI?.I,I'
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